CC Applications Notified for compliance of court fees/removal

IN THE HIGH COURT OF ORISSA,CUTTACK

of defects.

Date 31.08

.2024

Applican

t

Court Fee

Specificatio

INOT READY CASES

1 27116/202 05.07.2024 WPC (OA) /844/2018 G PARIDA 63.00,3*%63 gg%g;
60063/202 S K N 2024-
2 4 18.07.2024 RFA/263/2008 MOHAPAT I 21.00,3*21 08-31
63449/202 SUVENDU . 2024-
3 4 29.07.2024 WP (C)/14713/2022 BARTK 71.00,3*71 08-31
4 26456/202 07.08.2024 SA/68/2001 M R MALLA |14.00,3*14 ég%é;
5 26493/202 07.08.2024 |0JC/6202/1995 P NAYAK  [4.00,3%4 égfé;
document
[ 67413/202 09.08.2024 WP (C)/5205/2021 B DAS available in 2024~
4 08-31
dms
7 27487/202 09.08.2024 CRA/190/1999 OHLC 97.00,3*%97 ngg;
8 27488/202 09.08.2024 CRLA/280/2014 OHLC 119.00,3*119 ég%g;
9 27936/202 12.08.2024 WP (C)/1385/2024 P K NAYAK 54.00,3*54 Sg%g;
10 27937/202 12.08.2024 WP (C)/1385/2024 P K NAYAK |54.00,3*54 Sg%é;
11 27939/202 12.08.2024 WP (C)/1385/2024 P K NAYAK |54.00,3*54 ég%g;
document
67962/202 B D ; ) 2024-
12 4 12.08.2024 WP (C)/9851/2007 BISWAL available in 08-31
dms
document
13 28249/202 12.08.2024 WP (C)/19269/2020 D BEHERA |available in ég%g;
dms
document
14 20108/202 20.08.2024 WP (C)/12082/2006 |N C SINHA |available in gg%g;
dms
document
15 20220/202 21.08.2024 0JC/12230/1999 S SWAIN available in gg%él
dms
70235/202 document 2024-
16 4 21.08.2024 WP (C)/16998/2007 A PATRA available in 08-31




dms

document
17 20239/202 21.08.2024 0JC/12150/2001 L ACHARI available in gg%g;
dms
document
18 20240/202 21.08.2024 WP (C)/14778/2018 S MOHANTY |available in égfél
dms
document
19 70594/202 22.08.2024 CMP/632/2021 S C JENA |available in 2024~
4 08-31
dms
document
70599/202 WPC (OAC) /4163/201 |S K . , 2024-
20 4 22.08.2024 > BEHERA available in 08-31
dms
21 20624/202 22.08.2024 CRLA/1062/2023 D K SAHOO |13.00,3*13 ég%g;
22 10923/202 22.08.2024 |CRLMC/1880/2024 |H K PATRA 6.00,3%6 égf;
70931/202 R C N 2024-
23 4 22.08.2024 WP (C)/17017/2024 MALLICK 5.00,3*5 08-31
71170/202 S.C. . 2024-
24 4 23.08.2024 JCRLA/96/2010 MERAP 9.00,3*9 08-31
25 21173/202 23.08.2024 CRLA/37/2009 S. BISWAL [29.00,3*39 gg%g;
26 21204/202 23.08.2024 CRLMC/4408/2023 M. NAYAK 2.00,3*2 Sg%g;
document
71512/202 A . , 2024-
27 4 27.08.2024 0JC/103/1977 SUNDARAY available in 08-31
dms
28 21567/202 27.08.2024 WP (C) /33458/2022 M NAYAK 52.00,3*%52 ég%g;
29 21571/202 27.08.2024 WA/2381/2023 S S JENA [36.00,3*36 ég%g;
30 21596/202 27.08.2024 WP (C) /38561/2023 G C JENA |31.00,3*31 ég%g;
document
71615/202 A ) , 2024-
31 A 27.08.2024 0JC/102/1977 SUNDARAY available in 08-31
dms
71636/202 S. K. N 2024-
32 4 27.08.2024 CONTC/4669/2023 NAYAK 2.00,3*%2 08-31
71638/202 S. K. . 2024-
33 4 27.08.2024 CRLMC/1217/2023 NAYAK 5.00,3*5 08-31
71897/202 BABURAM % 2024-
34 4 27.08.2024 WA/42/2008 SUTAR 66.00,3*66 08-31
35 22205/202 28.08.2024 WP (C)/9036/2023 S MOHANTY |4.00,3*4 ég%g;
36 22207/202 28.08.2024 MACA/439/2021 M KANUNGO |3.00,3*3 gg%g;
72211/202 document 2024-
37 4 28.08.2024 WA/421/2011 MMISHRA available in 08-31




dms

document
38 22216/202 28.08.2024 CMP/1592/2016 M MISHRA available in gg%g;
dms
document
39 22241/202 28.08.2024 WP (C)/14045/2019 J PKAR available in ggfgl
dms
document
72246/202 B K ) . 2024-
40 4 28.08.2024 CVREV/332/1969 MOHANTY available in 08-31
dms
document
41 22254/202 28.08.2024 WP (C)/25170/2013 P K JENA |available in gg%g;
dms
document
72437/202 WPC (OAC) /2158/201 |P K . . 2024-
42 4 28.08.2024 3 PARIDA available in 08-31
dms
document
72456/202 M K . ) 2024-
43 4 28.08.2024 ABLAPL/10277/2018 MALLICK available in 08-31
dms
document
72464/202 P K . , 2024-
44 4 28.08.2024 CMP/378/2019 MISHRA available in 08-31
dms
45 22634/202 29.08.2024 CMAPL/365/2023 B B DAS 4.00,3*4 ég%é;
46 12636/202 29.08.2024 |CMAPL/364/2023 B B DAS  |4.00,3%4 égf;
47 12637/202 29.08.2024 |CMAPL/363/2023 B B DAS  |4.00,3*4 égf;
48 22643/202 29.08.2024 |CMAPL/362/2023 B B DAS  |4.00,3*4 égf;
document
49 22653/202 29.08.2024 |WP(C)/6637/2021  |L SAHOO |available in égf;
dms
50 22656/202 29.08.2024 RSA/169/2004 A K SAHOO |3.00,3*3 Sg%g;
document
72668/202 A K ) . 2024-
51 4 29.08.2024 WP (C)/1863/2019 BISWAL available in 08-31
dms
document
72670/202 A K i ) 2024-
52 A 29.08.2024 CRLMP/10/2019 BISWAL available in 08-31
dms
53 22687/202 29.08.2024 CMAPL/366/2023 B B DAS 4.00,3*4 gg%g;
54 23290/202 30.08.2024 WP (C)/26846/2020 |B DAS 25.00,3*25 gg%é;
document
55 23295/202 30.08.2024 WP (C) /22773/2012 G ROUT available in gg%g;
dms
73301/202 document 2024-
56 4 30.08.2024 |WP(C)/31065/2021 |A MOHANTY available in 08-31




dms

document
57 73338/202 30.08.2024 0JC/7450/1999 S K DAS available in 2024~
4 08-31
dms
document
58 73347/202 30.08.2024 WP (C)/15089/2006 |B DAS available in 2024~
4 08-31
dms
document
59 23360/202 30.08.2024 WP(C)/10613/2004 |C R NAYAK |available in égfg;
dms
document
60 23374/202 30.08.2024 0JC/5934/1999 A MISHRA |available in gg%g;
dms
document
73389/202 B B . . 2024-
61 A 30.08.2024 0JC/1765/1989 MOHAPATRA available in 08-31
dms
* —
62 734937202 30.08.2024 |CRLA/679/2017 J.KAMILA 166.00,166%3 12024
4 sent to xerox [08-31
document
63 23735/202 31.08.2024 |0JC/7399/2001 P K LENKA |available in égf;
dms
document
64 23781/202 31.08.2024 |ABLAPL/4115/2021 |R SETHI  |available in ggf;
dms
READY CASES
2.00,3%*2
65 21725/202 27.08.2024 WPC (OA) /608/2015 P K LENKA |document in nggl
dms
* —
66 |12647/202 |5 05,2024 |CRLREV/128/2024 M BEHERA | -00,3%4 sent 2024
4 to xerox 08-31
73298/202 3.00,3*3 SENT |[2024-
67 4 30.08.2024 ABLAPL/14823/2019 |J P KAR 70 XEROX FILE |l08-31
* —
68 |73317/202 135 08.2024 |ABLAPL/14741/2023 D J Nayag |o-00,3%3 sent 12024
4 to xerox 08-31
23.00,3*23
69 23383/202 30.08.2024 WP (C)/11693/2009 |P K SWAIN |document in ég%§1
dms
73398/202 J P N , 2024-
70 4 30.08.2024 BLAPL/2827/2020 BEHERA 7.00,3*7 file 08-31
73815/202 P. K. N 2024-
71 4 31.08.2024 WP (C)/27177/2017 JENA 6.00,3*6 DMS 08-31
* —
7o |738197202 150 48 2024 |we(C)/30540/2022 |B ® swarn |0:00/375 sent 2024
4 to xerox 08-31
73916/202 JADUNATH N 2024-
73 4 31.08.2024 ABLAPL/7786/2023 PRADHAN 4.00,3*4 FILE 08-31

NIC




